
 10.09.2018  J- 1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 38(NCB)    
(DIVISION BENCH-IV)
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 10:30 AM 

1. LPA 657/2016 ERA RANI SHUBH & ANR. SHANTI PRAKASH,
                          STATE BANK OF INDIA & ANR. DAYAN KRISHNAN, SANJAY

KAPUR, RAJIV KAPUR,
MEGHA KARNWAL

2. LPA 532/2017 SUMITA WADHWA AVIJIT SINGH
VS. INSTITUTE OF HUMAN BEHAVIOUR 
AND ALLIED SCIENCES 

3. LPA 202/2016 DELHI TRANSPORT CORPORATION SARFARAZ KHAN, MIRZA AMIR,
VS. DEV RAJ SINGH G.S.CHARYA

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE VINOD GOEL

AT 10:30 AM

1. CRL.A. 1105/2017 RAMESH @ GUDDU CHETAN LOKUR, NITISH
VS. STATE CHAUDHARY, HIREIN SHARMA

COURT NO. 6 
HON'BLE MR. JUSTICE C.HARI SHANKAR 

AT 02:15 P.M

1. W.P.(C) 1906/2015 DELHI TRANSPORT CORPORATION AVNISH AHLAWAT, 
   CM APPL. 3410/2015 VS. LAKHMI CHAND RAJIV AGARWAL
   CM APPL. 16811/2015

HIGH COURT OF DELHI                            
07TH SEP,2018                              REGISTRAR (LISTING)



10.09.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

COURT NO. 48 (OS – G)
NEW COURTS BLOCK (FIRST FLOOR) 
HON'BLE MR. JUSTICE RAJIV SHAKDHER

    AT 2.30 P.M.

26. O.M.P. (COMM) 298/2018    M/S ANSALS BUILDWELL LTD        RAVI GUPTA, ANUNAYA MEHTA,    
                  Vs. RAKESH BEDI & ANR.        SANJAY NARAYAN, SACHIN JAIN

P.S.BINDRA, RISHIKA ARORA 

********

COURT NO. 46 (OS-F)
NEW COURTS BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

25. I.A. 3491/2018            ANJANI KUMAR GOENKA & ANR    AKHIL SIBAL, KAPIL WADHWA, 
    I.A. 4583/2018            Vs. OM EDUCATION TRUST & ANR DEVYANI NATH, NIKHIL, SAGAR 
    In CS(COMM) 725/2018                                   CHANDRA, SIDHARTH DAS, 

SRIJAN UPPAL, SHUBHIE WAHI 
             *****
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